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Heard Mr.B.K.Mohanty,Ld .Councel
for the Applicant and shri A.K.Bose,Ld.Senior
Standing Counsel for the Unionh of India,
Perused the office notes,

2. This Original Application be
registered and a number be given, The
ngl:mant claims to be physically handicapped
person by 45%. He has applied for the post
of G.D.S.M.Ds, Jathia Branch post office.

In the present Original Application, he has
precisely prayed to give him some weightage\'t/
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for his physically handicappedness in the
matter of selection/appointment of G.D.S.M.D,

for Jathia Branch post office.,

3. In the aforesaid preniises, this
Original Application is disposed of with
direction to the Respondents to consider
the grievance of the Applicant, as raised
in the present Original Application, and
give him necessary relief as due and k
admissible under relevant rules, intimate
him the result thereof before appointing
anybody to the post of G.D.S.M.D,Jahtia

Branch post office,

4, Send copies of this order to the
Respondents along with the copies of paper
book of this Original Application at the
cost of the Applicant, Mr, Mohahty,Ld.Counsel
for the Applicant, undertakes to file
required postages by 22.,7.,02 for service

- of the order and copies of the Original

Application on the Respondehts by registered

post with AD.
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